
NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH, MUMBAI

C.P. No. 1a93l(MAHI / 2017

SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

AT'IENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAW TRIBUNAL ON 05.02.20I8

NAME OF THE PARTIES: Lift & Shift INdiA PVt. Ltd.

Petron Engineering Construction Ltd

SECTION OF THE COMPANIES ACT: t & BP Code 2016

Q&DER

CP No.1a93n&BP/NCLT/MB/MAH/2017

For the parties expressed the possibility of settlement, at their request, list this matter

on 22.2.2018.

sd/- sd/.1
V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)

COR,AM:


